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9. Cerea 1 preparations, prepara-
tion f flour and starch of 
fruits & v gccabJ 

10. Fruits & vegetables (ei~l. 
ca hew kern ) 

11. Tobacco manufi ctured 
12. Cotton fabric 

13. Readymadc garments 
14. Footwear 

lb) and (c). Export P licy in re -
pect of con umer goods p rticularJy 
of mass-consumption i constantly 
revic e in order to ensure their 
adequate availabili y t re on ble 
prices in the domestic mar et. . J?x-
port is allow d nly aft r taking 
into ace unt that it does not ha\lc 
any a ver impact on th intern 1 
supply position and pri in the 
country. 

of E auuu.•1.• 
i ble Project by I. 

10479. HRl G. Y. KRISHNA 
Will the Mini ter of FI A CE be 
pie d to state : 

(a) whether it_ i a fact that ~e 
International Fmaoce CorJ)orauon 
has a ured f ndia that project hich 

ere economic lly vaablc woulJ be 
undertaken by it ; and 

(b) if , what i Government' 
reaction thcr to ? 

Value 

do 

OOOT 11.6 
Mill. Sq. 551.4 
met. 
Value 
Mill P ·rs 12.9 

104 0. HRJ BH EK 
Will the 1ini ter of Fl 
p to t le : 

7.12 

84.46 

lS.59 
29~.84 

4 0.97 
34.75 

( ) whether Governm t vc 
formu ted y policy for rcgul tin 

rvicc condition of 
non-n tion li d/ 

(b) 
which 

(e) if • lb r 
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(b) Do not ari~c. 

nc 

1Jl 
cd 

Statement 

Income-Tax : 
T he G overnment is alive to the 

question of evasion of tax and pro-
lif ration of black mon y a nd have 
be n taking variou legi lativ and 
admin · trative mea ures from time to 
time to tackl eva ion of income-tax. 
To effi cti efy deal ~ ith the incomc-
tax evaders, the department con-
duct 4282 searches and eized 
pTlma-f acie unaccounted ass ts of 
approxim te value of Rs. 30.65 crorcs 
during the year 198 l-82. 1 he Income-
t Department has al o intensified 
surv y p rations to bring on its 
register p rsons having taxabl 
inc m /we:ilth. 

L t t figur of incom -tax arrears 
including rporation tax in r pect 
of all a s s are availabl a on 
31-3-1981. I x in arrears and d emand 
ere ted but not fallen due as on that 
d tc ar a und r 

rr r 
Dem d 
ere ted 
but not 
fallen ~ u 

an us m a ur 
tim to tim to r 

R . 635. 5 crorcs. 

R . 477.35 er res "' 

are taken from 
the rr ar . 




